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are second to none go far as patrio-
tiem is concerned.

So far as diversification is concern-
ed, not only on this occasion, even
when I was incharge of this Ministry
on the previous occasion, it has been
the endeavour of the Defence Minis-
try to diversify its requirements and
1o obtain them from various coun-
tries. The performance of MIG has
‘been quite effective. It was demons=
trated during the last war with Pak-
istan. But the special refercnces that
have been made to particular officers,
I shall go through that and if 1 feecl
it necessary, I will make a compre-
hensive statement in the House. 1
would like to assure the House once
again that nobody in the Defence
Ministry will take the risk knowingly
of using any defective parts in en-
gine.. .

(ii) PROHIEITION IN THE COUNTRY
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(iii) SrReEapING OF KALAAZAR IN
VAISHALI DISTRICT OF BIHAR
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(iv) DEMONSTRATION IN FRONT OF THE
PRIME MINISTER's HOUSE ON SOARING
Prices

SHRI VAYALAR RAVI (Chirayin-
kil}: Mr. Speaker, Sir, I rise to draw
the attention of this House--I hope the
House will agree with me—about the
peacefu]l demonstration held which is
an expression of a right in a democra-
tic society by the people.

Many hon. friends sitting on the
other side will also agree with me that
this sort of thing will continue; this
wag fonc by Shrimati Mrinal Gore in
Bombay.
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SHRI VAYALAR RAVI. We know
that price.rise is the concern nol only
of the Members on this side but it is
the concern of the Members silling on
the other side alsn, We are equally
concerned about it and the poor peo-
ple in the country are unable to make
hoth ends meet, in this slarming rise
of price siluation. Government could
not come forward with concrete pro-
posals {o control this abnormal price
rise so far., There i8 no programme OI
action to be taken by Government
and nothing is before the House, the
country, 1 want to know the steps
the Government propose to take to
control the price except appealing



